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Balaji, J.), 2025 SCC OnLine Mad 2444 

C. Rajamani v. State, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 2460 
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Chinnaponnu v. Inspector General of Prisons, (S.M. Subramaniam and M. Jothiraman, JJ.), 2024 

SCC OnLine Mad 8383 
Chrishantha Joybell v. Kawin Kumar M.D., (P.T. Asha, J.), 2025 SCC OnLine Mad 2439 
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Mad 2456 
Ismail v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 2417 
J. Baby Rani Premavathi v. M. Arthar Raj, (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 2395 
K. Annamalai v. State, (P. Velmurugan, J.), 2024 SCC OnLine Mad 8379 
K. Balaji v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 2431 
K. Devan v. M.S. Prasanth, (P. Velmurugan, J.), 2025 SCC OnLine Mad 2411 
K. Murugan v. Kovil Pillai, (G. Ilangovan, J.), 2025 SCC OnLine Mad 2437 
K. Sarada v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 2433 
K.M. Muthusamy v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 2429 
Kamala v. State, (S.M. Subramaniam and M. Jothiraman, JJ.), 2024 SCC OnLine Mad 8369 
Kannan Bhaba (Dr.) v. State of T.N., (P. Dhanabal, J.), 2025 SCC OnLine Mad 2423 
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Mukeshkumar v. State, (P. Dhanabal, J.), 2025 SCC OnLine Mad 2421 
N. Gokula Rao v. Janardhanan, (V. Lakshminarayanan, J.), 2024 SCC OnLine Mad 8365 
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Natrajan v. TANGEDCO, (R.N. Manjula, J.), 2025 SCC OnLine Mad 2443 
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